
(0) No, Sit. The 1'raftSpertatiOtJ/ 
s~ oo:rnradt did not specify that 
the ticket woUld be iseuea: annuallY 
for Delhi/London \ Delhi. Trans porta-
-tion for the value of the contract was 
aVailable to the party on all interna-
t~ r0ute9 operated by Air India 
~1!1U(ting certain sectors where TranS-
portation service contract arrange-
ments were not applicable. 

(d) Yes, Sir. Four tickets were 
issued to the concerned party on the 
jollowing sectors:_ 

(i) D~lhi/L::>ad~n/Delhi Two ticket 

(ii) Delhi/Bombay/Sydney/ 
Bcxnbay/Delhi . . Obt" ticket 

(iii) Delhi/FranWrut/London/ 
Delhi One ticket 

tChanl'e in ImPOrt Licence Policy 
01 Wattle Extracts used in Leather 

Industry 

1525. SHRI K. LAKKAPPA: Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) whether it is a fact that Gov-
ernment have changed the import of 
wattle extracts used in Leather Indus_ 
try from open general licence to res-
tricted list; 1 

(b) wliat are the reasons for this 
change; 

(c) is it true that this change. has 
crippled the Leather Industry and the 
small tanners in the country; 

(d) vvhether (}overnrnent have re-
ceived representations from leather 
associations all over the country for 
restoration of the old policy; and 

(e) if so, what action Government 
have taken Or propose to take in the 
matter? 

THE MINISTER OF COl\-lMERCE 
AND STEEL. AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Yes. 
Sir. 

(b) The import has been restricted 
.having regarding to indigenous pro-
·duction. 
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(c) GovernrDmlf llave nO such irl-
fonnation. 

(d) Yes. Sir. 

(e) Govern.ment have not consider-
eel it ne<:e8sary to restore the earlier 
Open General Licence facility of im-
port at this stage. 

RepreseataUon made by aU IIldia 
DeleDce Accounts EmPloyee. 

Association 

1526. SHRI A. NEELALOHITHA-
DASAN: Will the Minister of 
FINANCE be pleased to state: 

(a) whether Government h'8.ve re-
cei ved a representation from the All 
India Defence Accounts Employees 
Association; 

(b) what are their demands; and 

(c) what action has been taken by 
Government on it? 

THE DEPUTY MINISTER L~ THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (a) A num-
ber of representations are received in 
the normal course from the All India 
Defence Accounts Employees Associa-
tion, both from the Headquarters 
Organisation and its branches spread 
all over the country. These relat.e to 
various general issues Or individual 
specific cases and are dealt with by the 
Department In the normal manner. 

Presumably the reference is to a 
~epresentation dated 8th lVlarch, 1980 
from Joint Action Council South Zone, 
Trivandrum, forwarded by the 
Hon'ble Member on the 24th March, 
1980. 

(b) The demand made therein is 
for opening new oftices/upgrading 
fsome of the existinl offices of the 
Defence Accounts Department in the 
South to enable more employees from 
the South to be posted to their home 
states. · 

(c) Th~ matter is under eXami~a­
tio:I1. 




